: HIGH COURT OF MANIPUR
AT IMPHAL

NOTIFICATION
Imphal the 1% August, 2023

No. HCM/1/96-BENCH/

. Itis informed to all learned members

of the Bair and litigants that EL.PET/14/2022 and EL.PET/25/2022 pending before different

Benchestare found to have been filed against the same main respondent and both pertain

I}
to same Assembly Constituency. Therefore, in partial modification of earlier notification No.

HCM/1/96-BENCH/13568 dated Imphal the 20 July, 2023, Hon'ble The Acting Chief Justice

is pleased to re-allocate the following pending Election Petition and its connected cases, if

any as under;

[ ELECTION PETITION
———Tr"———-——l———-—-——— —_—
Sl. No. | Case No. Party Detail Currently allocated to
I
LOUREMBAM , _
sorsngy | ol e
1 | ELPET/14/2022 v, Biban ket o
TH. SHYAMKUMAR
TITISE R e (e A &20Rs |

—

Re-allocated to

Hon’ble The Acting
Chief Justice

(currently hearing
EL.PET/25/2022j

S CESSRSNN (B DR |

r By Order etc.

Sd/-
(OJESH MUTUM)
REGISTRAR (JUDL)
HIGH COURT OF MANIPUR

Endt. No. HCM/1/96-BENCH/ /4 82 5- 42 .
Copy tg:

The Advocate General, Government of Manipur.

The Registrar General, High Court of Manipur.

The Registrar (Admn, V(Vigitance), High Court of Manipur.

The Government Ad) vocates, Government of Manipur.

The Deputy Solicitor General of Indlia, High Court of Manipur.

The President, High Court Bar Association, Manjpur,

10. The President, AMBA, Manipur.

11. All the Joint Registrars, High Court of Manipur.,

12. All the Deputy Registrars, Language Officer, High Court of Manipur,

DB ND WA N~

Imphal, the 1% August, 2023

| The Principal Secretary to Hon ble The Acting Chief Justice, High Court of Manipur,
The Private Secretary to Hon'ble Mr. Justice A. Bimol Sing#, High Court of Manjpur,
The Private Secretary to Hon'ble Mr. Justice A. Guneshwar Sharma, High Court of Manipur,

13. 1Al the Assistant Registrars/Court Managers, Librarian, High Court of Manjpur.
14,

em Analysts, High Court of Manijpur.
- Heis requested to upload the same on official website,

15. All the s uperintendents/Court Officers/Stamp Reporter/Protoco/ Officer, High Court of Manipur.

16, All the Court Masters, High Coirt of Manipur.
17. The Concerned/Guard File, (‘

s

REGISTRAR

PORLE

(JubL.)

HIGH COURT OF MANIPUR

L




